FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SORT INDIA ENVIRO SOLUTIONS LIMITED
. PARTICULARS _ DETAILS

1. NAME OF CORPORATE DEBTOR 'SORT INDIA ENVIRO SOLUTIONS LIMITED
2. Date of Incorporation of Corporate Debtor 19.01.2010

3. Authority under which Corporate Debtor | RoC-Ahmedabad
s Incorporat_ed/Re_gistered

4. Corporate Identity No. / Limited Liability  U90000GJ2010PLC059257
|dentification No. of Corporate Debtor

5. Address of the registered office & principal "Shankarwadi", Near Shastri Bridge,

office (if any) of Corporate Debtor Nava Yard Road, Fatejgunj, Vadodara,
| . | (}ujarat-39000_2
6. Date of closure of Insolvency 25.08.2022
Resolution Process _
1. Liquidation commencement date 25.08.2022 (Order uploaded at NCLT
of Corporate Debtor  website on 30.08.2022)
8. Name & Registration Number of Insolvency Sapan Mohan Garg
 Professional acting as Liquidator 'Regn. No: IBBI/IPA- 002/IP-N00315/2017-2018/10903
9. Address and Email of the liquidator Add.: D-54, First Floor, Defence Colony,
as registered with the Board New Delhi -110024
i . ~ Email: sapan10@yahoo.com
10. Address and e-mail to be used for Add.: D-54, First Floor, Defence Colony,

carrespondence with the liquidator New Delhi -110024
Email: liquidation.sortindia@gmail.com

1 Last date for submission of Claims 29.09.2022

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has
ordered the commencement of liquidation of the Sort India Enviro Solutions Limited on
25.08.2022 (order uploaded at NCLT website on 30.08.2022)

The stakeholders of Sort India Enviro Solutions Limited are hereby called upon to submit
their claims with proof on or before 29.09.2022, to the liquidator at the address mentioned
againstitemNo.10.

The financial creditors shall submit their claims with proof by electronic means only at
liquidation.sortindia@gmail.com. All other creditors may submit the claims with the proof in
person, by post or by electronic means. The prescribed forms for submission of claims, are
available at the linkhttps://ibbi.gov.in‘en/home/downloads.

Submis dftotialse or misleading proof of claims shall attract penalties.

Sapan Mohan Garg

Liquidator

In the matter of Sort India Enviro SolutionsLimited
Regn.No.: IBBI/IPA-002/IP-N00315/2017-2018/10903
= Add.: D-54, First Floor, Defence Colony, New Delhi 110024

Date : 31.08.2022 AFA valid up to : 06.01.2023
Place : Delhi Email: liquidation.sortindia@gmail.com; sapan10@yahoo.com
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POSSESSION NOTICE
(FOR IMMOVABLE PROPERTY)

RAVIEHAI PARASRAM PATIL (LEGAL HEIR AND CO-BORADWER OF LATE BORROWER

being Total Bz 56,50,659.11/- (Rupeos Filty Six Lakhs Fifty Thousand Six Hondred Fifty

&0 days from the date of the said nolice
The borrowsr 4% wall a5 tha guarantors kaving lailad 1o nepay 1ha amownt, Nolce & harshy

P DesEn poE et aon ol e property describod horsn hekew in asarcese oF powars conferned

el wilh (e property and any dealings with the praperly will be subject to ihe charge of CB

[yl i Al
NESCRIFTION OF THE IMMOVARLE PROPERTY

PROPERTY BEARING SHOP NO:- GF - 1, GROUND FLODR ADMEASLIRING ABOUT 387
SOFTS LEJE G0 SOMTS SUPER BUILD UP AREA AND UNDIVIDED SHARE 4227

SABARMATI ROAD, AHMEDABAD, GUJARAT.
Date - 270982022
| Place: AHMEDABAD

Authorized Officer

DCB BANK |

Whereas, e undersigned being the authorized ONicer of DCB Bank Lmiled, under he |
Securnization and Beconstruction of Financial Asseds and Enforcement of Security imerest |
Act M2 and i exescise of powers conferred wnder section 13(2} read with rula 3 of the |
Security imtenes! (Enforcerment) Rules, 2002 issued a demand notice dated 1208 2021 |
caling wpon PARASRAM EALAFA PATIL (Deceased) THROUGH HIS LEGAL HEIR|
REMUKABEN PARASAAM PATIL & SHREE BHAGWAT| CHAVAMA & SWEET MART &)

PARASRAM KALAPA PATIL) & JYOTI AAVIKUMAR PATIL (CO-BORAROWER OF LATE |
BORROWER PARASRAN MALAPA PATIL) to rapay the amount, mantioned in the nofice |

Nine and Eleven Paiza Only) a3 on 30,07 2021 borrpwed through DCE Bank Limited within |

grven o the bomowen’ puararior @ particular and e public in ganoral that Bwe undar S |

o hem under sachion 13(4) of the &hid ordinancs mead with e Hula B of e said ress on H1|1i
ZTTH day of Aug of the year 2022
I'he borrower | guaramors in particular and the puBlic m general are eraby cautioned not to |

Hank Limied, Boe an amoient BE. 56 50,658, 11/ (Aupeas Filty Six Lakhe Firfty Thousand S |
Humdred Fifty Mine and Eleven Faisa Dﬂhl] a8 on JEL0/ 2021 in loan accownt ryrmiber |
DRBLAHDODSD1812 & DRETAHDOOA0T THA and payable with further inlerest hereon bl |

S0 MTE IN THE SCHEM KNDW AS "REAL AURA -1", SITUATED AT MOJE ACHER TR
SCHEM NO.23 OF REVENUE SERVEY NO. 113(10)8 IN REGISTRATION DISTRICT & SuU8 - |
DIETRICT AHMEDABAD. SHOP MO -1 REAL AURA-1, NA. UCO BAMK, m-:

For DCB Bank Limited |

FORM B

[Regulation 12 of the Insolvency and Bankruptey

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SORT INDIA ENVIRO SOLUTIONS LIMITED
PARTICULARS DETAILS

Board of India (Liquidation Process) Regulations, 2016] |

2. | Diate of Incorporation of Corporate Debior| 19.01.2010

1. | Authonty under whach Comporale Deblr | RoC-Ahmedabad
5 Incomarzied Regsterad

1| NAME OF CORPORATE DEETOR |SORT INDIA ENVIRO SOLUTIONS LIMITED |

4. | Conporate Identity No. ! Limited Liaddity | LPR0000GJ2010PLCOSS25T

Ientificalion Mo, of Comporate Deblor

5. | Address ol the regislerad affice & procipal| “Shankarwadi®, Mear Shasir Bridge,

affice (f ary) of Corparate Debtor Mava Yard Read, Fatejgun). Vadodara,
..... [  Gujarat-390002
B, | Date of closure of Insakency 25.08.2022
Resolufion Process
T, | Ligication commencement dale 25.08.2022 (Order uploaded al MCLT
of Corporate Debaor website on 30.08.2022)

. | Mame & Registraion Mumber of Inschency | Sapan Mohan Garg

Heze s wilg ledaa
oo d'as s 53

Central Bank of India
BHAVNAGAR BRANCH

POSSESSION NOTICE
(For Immovable Property) Appendix - IV [See rule 8 (1))

Whereas, The undersignad being the authorized officer of the Central Bank of
Indka, Bhavnagar Branch under the Securitization and Reconstruction of Financial
Azzets and Enforcement of Security Interest Act 200 and in exercise of powers
confarmed under Saction 13{2) and 13(12) read with fula 3 of the Secunity Interest
(Enforcement) Fules, 2002 issued a demand nodice dated 0310612022 calling wpon
the borrower Mr. Sujansinh Vikramsinh Sarvaiya, Prop. Of M/s Katyanee Saree
Centre (Since Deceased) Represented through his legal Heir, 1. Smt.Vasuba
Sujansinh Sarvaiya, 2. Minor  Krishnarajsinh Sujansinh Sarvaiya, Represented
through Guardian Smt. Vasuba Sujansinh Sarvaiya, 3. Minaor Shivaniba
Sujansinh Sarvaiya Represented through Guardian Smt. Vasuba Sujansinh
Sarvaiya to repay the amount mentioned in the notice being Rs. 8,69,459/- (In words
Rs. Eight Lakhs Sixty Nine thousand Four hundred and Fifty Nine only) with
interast and other charges as mentioned in notice, within G0 days from the date of
receipd of the sald Notica..

The borrower having failed to pay the entire dues of the bank, nobice is heraby
given to The Bomower, The Guarantar and the public in general that the endersigned
has taken symbolic possession of the properly described herein below in exercse of
powers conferred on him wnder Sub-Section (4) of Seclion 13 of Act read with rule 8 of
the sacunty intares! Enforcement Rules 2002 on this 30th day of August of the year
2022,

The borrower and the Guaranior & parliculas and the public in ganeral is heraby
cautioned not o deal with the property and any dealings with the propery will be subject
to the change of the Central Bank of india for an amount of Bs_8 69 4590 { In wornds: s,
Eight Lakhs Sixty Nine thousand Four hundred and Fifty Nine anfy) and inferest
thereon w.ef. 03062022 plus other charges. (Amouni deposited afier izsuing of
Demand Molice under Section 13(2) has been given effect)

“The Borrower's attention is invited to provision of sub-section (3) of section 13 of
theAct, in respeci of time available, 10 redeamn the sacured azsets.”

DESCRIPTION OF THE IMMOVABLE PROPERTY

Shop No. 2: Admeasuring 10,332 Sq. Mis. situated on Ground Floor of Plat No, 164,
Scheme Known ag Shiv Ganga Apartment, Mear Gadhechi Vadala, Cpp. Bavaliva
Hanu maniji, Bhayani ni Vadi, City Survey Mo, 4173, Sheet No, 162, Ward No. 1,

Bhavnagar,

Bounded by :

East : Road MWorth : Shop Mo, 3

West : Space of Aparimeani South : Shop Mo, 1

Date : 3000872022, Sdi- Authorised Officer,
Place : Bhavnagar Central Bank Of India

~Branch—JHALOD i =

Date: 01/09/2022 Place:- GUJARAT

BAJAJ HOUSING FINANCE LIMITED

CORPORATE OFFICE: Cerebrum IT Park B2 Building 5th floor, Kalyani Nagar, Pune, Maharashtra 411014
BRANCH OFFICE: 4th Floor, Aurum Avenue, Opp. Mayer Bungalow, Nr. Lowgarden, Elisbridge,

Ahmedabad — 380006 POSSESSION NOTICE

U/s 13(4) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002.Rule 8-(1) of the Security Interest (Enforcement) Rules 2002.(Appendix-1V)
Whereas, the undersigned being the Authorized Officer of M/s BAJAJ HOUSING FINANCE LIMITED (BHFL)
under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
and in exercise of powers conferred under section 13(2) read with Rule 3 of the Security Interest (Enforcement)
Rules 2002, issued Demand Notice(s) to Borrower(s) /Co Borrower(s)/ Guarantor(s) mentioned herein below
to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The
Borrower(s) /Co Borrower(s)/ Guarantor(s) having failed to repay the amount, notice is hereby given to the
Borrower(s) /Co Borrower(s)/ Guarantor(s) and the public in general that the undersigned on behalf of M/s
Bajaj Housing Finance Limited, has taken over the possession of the property described herein below in exercise
of the powers conferred on him under Section 13(4) of the said Act read with Rule 8-(1) of the said rules. The
Borrower(s) /Co Borrower(s)/ Guarantor(s) in particular and the public in general are hereby cautioned not to
deal with the below said property and any dealings with the said property will be subject to the first charge of

BHFL for the amount(s) as mentioned herein under with future interest thereon.

—  Demand | Dateof |
Notice Date| Possessio
and Amount

agricultural Property described as:[~22ND Marcir2022

Gram Panchayat Milkat No. 108 A No. 172| Rs. 6,12,932/-

Nayakvada Moje Gam Fatepura Jhalod-| (Rupees Six Lac
(ZC'OS_Q;E(',\\',VA;:)FARUKB"AI GUDALA 389172, East :- Property Of Rais Gulam| Twelve Thousand

Above At: 108 NAYAKVADA TATHA Mahmad Patel, West :- Property Of Rais Nine Hundred Thlrty

VALMIKIVAS FATEPURA JHALOD-389172| Gulam Mahmad Patel , North :- Boundary Of| TWo Only)
Road, South :- Boundary Of Harijanwas

Authorized Officer Bajaj Housing Finance Limited |

(LAN No, Name of Branch) (Immovable Property)

( LAN No. 5B2RMS80743347 )
1. MOHMADFARUK ABDULGANI
GUDALA (Borrower)

27.08.2022

=ZIndiaShelter INDIA SHELTER FINANCE CORPORATION LTD.

REGD: OFFICE;- PLOT-15,4TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURLGRAM, HARYANA-122003
BRANCH OFFICE -Unit No 305-3046, Boindrops , Jrd Aloor, Oppoesite (G Center, (UG Road, Ahmedabad 380006, Gujorai,

Ao AXIS BANK

ANES BANE LIMITED (CIMN: LBS110GI1993PLC0ZOTED)
Registered Office: “Trishol”, 3rd Floor Opp. Samartheshwar Temple, Mear Law Garden, EBsoridge Ahmedabad - 380006
Structured Assefs Graup &t Corporate Banking Branch at Ahmedsbad; Stroctured fsiets Group 51 Corporate Banking Branch a1 3ad Bye Building, 2nd
Foor, Mear Panchwati Circle, © G Read, Ahmedabad-32000%. Email i ; jitendra. popat @axkbank. com; nilay.sharan@axishank.com
Sillod: fxis Bank Lid. Graurd Floor, 8ypass Road, Survakiran, Slled, Shivag Magar, Susrargabad, Maharashtra, 431112,

E-Auction Sale Notice for Sale of immovable Assets underthe Securitisation and Reconstruchion of Financial Assets and Enforcement
of Security Interest Act, 2002 (SARFAES] Act 2002) read with proviso to Rube 8 (6] and Rule 9 of the Security Interest (Enforcement)
Rules, 2003,

Notce (s heraby given to the publec in general and in particular to the Borrower Le. 1) M/fs Pareln Cotgin Private Limited at B-202,
Safal Solitaire Corporate Park, Near Mwabhaskar, 5.G. Highway, Makaraba, Ahmedabad, Gujarat-380051 and also at Gut No. 429,
430, Village-Dongargaon, Taluka-Siltod, Avrangabad, Maharashtra-431112 and Mortgagors/Guarantors i 2.2) Mr. Tausif A Vhora, 3]
Mr. Tanvir 4. Vhaora, 4) Mr. Nasiruddin A. Vhora, 5-‘ Mr. Akbharbhai N Vhora at 5, Moore Mohammed Society, Near Amoutbaug, At
Bavla, Ahmedabad — 382220 & 6) Parvin Agro Pwt. Lid. ath -507, Safal Solitaire Corparate Park, Mear Divyabhaskar, 5.0G. Highway,
Makaraba, Ahredabad, Gujarat=380051 also at Rupal Road, Bavla, Ahmedabad -3822:20 that the below described Immoevable
property mortgaged/changed to Axis Bank Limited |2 Secured Creditor, the physical possession of which has bean taken by the
Authorised Officer of Axis Bank Limited, i.e,, Secured Creditor will be sofd on "85 15 WHERE 15", "AS 5 \WHAT 157, AND “\WHATEVER
THERE 157 and “NO RECOURSE BASIS” an l.iuﬁnptrmhr.r. 2022, for recovery of R iE—.E-d-.E].iﬂH.-'-I_Ruprl:a.- Fifteen Crares Filty-Four
Lakhs Thirty-Dne Thousand Three Hundred Forty-Rine anlylas mentioned in Dernand Motice dated 14" February 2017 issuedujfs, 13

Professional aclng as Liquidaior Regn, No; [BERIPA- D02NP-N0S15207-20181 0503 |

8. | Bckdress and Emal of the quidaler Add.: D-54, First Floor, Defence Calony,
a5 registensd with the Board Mews Dl -110024
Email; 5apan1ﬂ@'.lahn|:_|_.|_:::m

Add.: D-54, First Fioor, Defence Colony,

POSSESSION NOTICE FOR IMMOVABLE PROPERTY

Whereas, |he Undersgned Beng | e Auhonsed Officer UF The Intha Shaftlr Financa And Lorporaion Lid, Under The Secunieiabon And
Feconsucton 0¥ Financial Assests And Erforrement (securily | interest Act 2000 And In Exarcie Of Power Conferred Under Bection 1302 And
13017) Riesad With Rule OF Thi Secunly Inderes] {anlomamant) Rules 3000 ssued A Demand Notice On The Date MNoled Agans! The Account A3
Mentored Heresnalter Calling Upon The Bormower And Alse The Cwner Of The Propertysarety To Repay The Amount Within B0 Days From The
Dt OF The Sad Nolice. Whereas The Owener OF The Property And The Offver Hanang Falied To Repay The Amount, notics Is Hereby Gven To

{2] of SARFAES! Act, being the amount dueas on 14” February 2017 along with further interest at the contractual rate from 157
February 2017 alongwith penal interest thereon till the date of pavment and incidental expenses, charges, costs etc due to Axis Bank
Limited fram 1] M/s Parvin Cotgin Private Limited and Mortgagors/ Guarantoers i.e. B 2) M. Tausif & Whora, 3) Mr Tanwic . Vhora,
4] Mr. Nasireddin &. Vhaora, 5] Mr. Akbharbhai NWhora & &) Parvin &gro Pt Lbd. to &xis Bank Limited e, Secured Creditar,

The description of mortgaged properties for sale along with reserve price and the earnast money deposit are as under:

10 Address and -mail fo be wsed far

camaspandence wih e igudator New Delni -110024 ’ The Under Noted Borowerns And The Pubiic In General That The Undersigned Has Taken Symbolic Possession Of The Propertyies Described 5r. RESERVE EARNEST MONEY
ol iquicatan.softinka@igmad.com Herein Bolow i Exercise Of The Poowers Confemed On Himihee Under Section 13(4) OF The S Act Raad Witk Rules 88.9 OfThe Said Rules On Mo e PPy PRICE DEPOSIT (EMD)
11.| Last dale for submission of Claims 28.09.2022 I :"-a [iates Mentoned Again st Each Account Kow The 5:.11'-:4.-51_'_ n F:rh_::ul.h' And The Pubsic !r-fﬂ'_ﬂra s Hereby Cautioned ‘-I.-'_|1 To Digal With 1. | all that plece and parcel of iImmovable property situated at Land admeasuring 40/ | Rs. 5,00,00,000.00 | Rs. 50,00,000.00
Nofice is hereby given tha the National Comgany Law Tribunal, Ahmedabad Bench has | ue" siait _‘:*._f'_‘”*m;r W“Jﬁf“,’:ﬂ Ve Wil Ele Subyect To The Lhargs Ul indka Shefer Fanance Lorparation Lid For An Amount and 1 Hectara 52A equivalent to 19200 sq.mirs. ender GUT Mo, 429 and 430, RSD|  [Rupees Five {Rupees Fifty
ordered the commencement of hquidation of the Sort India Envire Selutions Limited on | — Mo. 4413, 4184, 1966 and 3287 of Village Dongargoan, Taluka Sillod, Dist.|  Crores Only) Lakhs Only]

SL| NAME OF THE BORROWER |DESCRIPTION OF THE CHARGED [|DT.OF DEMANDNOTICE, DATE OF

35 08,2022 (orderunkaded stMCLT website on 2008 327 Aurangabad together with Building and Strecturas thereon and or permanently
: P . ) " NO.{ IGUARANTOR (OWNER OF THE | MORTGAGED PROPERTY(ALL THE PART | AMOUNT DUE AS ON DATE OF | SYMBOLIC fastened to anything attached to Earth held in the mame of Parvin Cotgin Put.
The stakeholdars of Sort India Envire Solutions Limited ana heraby callad ugon 1o submit | PROPERTY) & LOAN ACCOUNT |& PARCEL OF THE PROPERTY|DEMANDNOTICE POSSE SSION i {Exiciuding e, minmble sssetsfpraertiesmachinery Wing. i ik proparty
; CONSISTING OF) 055
thesr claims with proof on or before 20.00.2022, t the liquidator 8t the address mentioned | ﬂd N AL — — e e i B e Botheatidec ik A
inadi an J All Tha Fece And : Ty Damard sk T, -
againstitzm No.10. 2 Ve & e Bat - 18 o po = Physical possession of the durangabad = Sillod property was taken by the Mamlatdar, Sillod on 08thFebruary 2022 in accordance with

Rampbhad Yaday & Mr Ketan Yadav | Sersis No 1500 Sdusted On Land Heanrg | Bis.T25499.54)- (Rupees Seven
Resicle AL 1500, Marmam M Chal-1-3, | Serery Mo 173 6 116 mansur Mi Chal, Mooge | Lakh Twnenty Five Thousands Four
Maripanbi Char Rasta Fajpur, | Mper  Taluky Ahmedabad (ujarat- 180027 | Wundred Ninty Nine And Filty Fous
sombpur, Abmadebad, Gujarst- 380021 | Proparly Boundad A Easi- Sentus | Pelea Only) due A On 3004 2022
LOAN ACCOUNT WO LAPROCO06SSA | Mo 182020 | West- Sengus Mo 1EZX1, Norlh- | Togathar With Interest From
Lt 38 Al RS O0000S0 T8 | M Aoad, South- Margn 01.08. 2022 And Othee Charges And

The financial creditors shall submit their clams with proof by alectronic means only atg
liquidation sorindia@qmai.com. Al other creditors may submit the claims with the proof in |
parsan, by past or by electraric means. The prescribed forms for submission of clams, ane |
available at the link hittps-libbi.govinfen'hame/downloads.

arder dated 2E6th Febreary 3018 passed by the District Magisirate, Aurangabad under section 14 of the SARFAES] Act, 2002 e,
Securitzaton Applicaton Mo, 89 of 2017 and handed over the physical possession to the Authorized Officer of Axis Bank Limitad.
Thie online bids shall be submitted as per schedule given balow

Last date for submission | Demand Draft/Pay Order in the favour of 'Asxis Bank Ltd.” payable at Silled, to be submitted on or before
of bid and EMD 215t September2022 by 5:00 pom. at the following address -- Sillad- Axis Bank Ltd. Ground Floor, Bypass

Submission of false or misleading proof of claims shall atract penalties.

Date :31.08.2022
Place ; Dalhi

Sapan Mohan Garg |

Liquidator |

In the matier of Sorl India Enviro Solutions Limited |

Regn. No.: IBBIIPA-O0ZTP-NOD3152017-2018/10903 |

Add.: D-54, First Floor, Defence Colony, New Delhi 110024 |
AFA valid up to : 06.01 2023

Email: liquidation sortindia@gmail.com; sapan10@yahoo.com |

a6t Tl TH Dintm OF This Piymiant

Mr Ushaben Solanki & Mr. Rahel | A0 That Mece Ard Farcel OF Propery Baanng | Demand Natice - 27.04.2022 A 20
Solankl Reside Al: J8/529 | Fat Mo 509 block Mo 28 sdmassunng Abl 24 | Re A28 100.T- (Rupses Four Lakh
Bhadeiiwa Socely Defnd Higpe | 50 MY Uiabie Area in The Schaeme Faoan AS | Twanty Sin Thousands One
Dargah Eglarpur Sardaraagar | Sie And Serdces Sardamagar  Towndhg | Hundred Three And Seven Palsa
Enrresdabad, Cosgral- TR T _|i_-"..1|:|r.l'w.u Sotmty] Siumed A7 Mous ﬂnl-r] Dus Az On 3004 F02F
LSRN ACCOUNT MO Sardanagar [pluks City Abmadsbad Gojarat | Togaethar ‘With interes! From
AR08 1 6 WS Propety Bounced Ad Eag) Tendamerd |01 08 20272 And Othas Chugea And
Mo 5579 Wies)- Approch Fond. Nord- Terament | Cost Till Tha Dabs OF Tha Payman

Mo S8R South- Tendamant Mo 530

Remittance Road, Suryakiran, Sillod, Shivaji Nagar, Aurangabad, Maharashtra, 431112, K/4: Mr. Rahul Bhat

OR

Structured Assets Group at Corporate Banking Branch at 3rd Eye Building, 2nd Floor, Mear Pancheat
Circle, C G Road, Ahmedabad-380009. K/A: Mr. Jitendra Popat

Inspection of Property | on 20th September, 2022 between 11:00 AM to 02:00 PM with prior apgeintrment. For inspection please
contact Mr. Manish luzhare (Elixir Strateghc Nagpur| (Agency co-ordinator Fh: 7020035055

PLACE: Gujarst, DATE-01.09.2022 (AUTHORIZED OFFICER) INDIA SHELTER FINANCE CORPORATION LTD
For Any Query Flease Contact Mr. Kishan Chauhan (63354053032)& Mr. Ajay Gupta (+91 TO06826373)

PUBLIC NOTICE

| General publicis heraby informed that cur cient, Mis. Muthoot Finance Lid. (GSTIN 32AABCTO3438127), Registered Office: 2nd Floor, Muthoot Chambers, Banerji Road, Kochi- 632018, Kerala, i
:Indla CIN: LESS10KL199TPLCO11300, Ph: +91 484-2306478, 2304712, Fax: +31 484-2396506 malls@muthootgroup.com, www.mutheotfinance.com i conducting Auction of omaments (NPA
| accounts for the period up to 02.07.2021 & Spurious/Low quality accownts for the period up fo 31,12.2021), pledged in its favour, by the defaulting Borrowers, as dedailed here under, All thosa inferested

! may partcipats.
|
| Firgt Auction Date: 10.09.2022

iﬂandhi:lham: MAL-5039, MEL-4405, MDL-2659, 2361, MUL-5512, T2, T840, 8301, B598, RE2E, 8414, 4579, 9740, 96, 10126, 10134, 10177, MWS-TT0, 1528, 1867, 1891, 2665, 5683, RGL-301,
| 388, 913, 2550, 2749, 2780, 3123, 3541, 3500, 3707, 4074, 4190, 4290, 4311, 4666, 4676, 4682, 4664, 4588, 4705, 4743, 4751, 4810, 4534, 4840, 4843, 4860, 4472, 4339, 4959, 4960, 4967, 4047,
!5-'3"]1. 5026, 5057, 5069, 5071, 5084, 5136, 5227, 5234, 5242, 5294, 340, 5345, 5382, H384, 5388, 5396, 5307, 5402, 5414, 5420, 5511, 5540, 5551, 5555, 5581, 5587, 5596, 5605, 5620, 5710, 5711,
55?22. 5777, 5787, HBO4. BBS1_SETS. HB5G. 5004, 5005, 5908, 5872, 5977, 5964, 5993, Mundra-{GU): MAL-2204, 2422, 2429, MDL-1714, MUL-3580. MW5-3680, RGL-1468, 2419, 2430, 2T80, 2837,
| 2951, 3112, 3157, 3251, 3262, 3200, 3325, 3328, 3408, 3418, 3508, 3761, 3704, 3795, 3845, 3896, 3901, 3916, 3935, 3959, 3961, 3980, 3998, 4010, 4034, 4041, 4040, 4053, 4075, 4086, 4087, 4115,
i#‘riﬁ. 4124, 4126, 4139, 4169, 4180, 4187, 4192, 4199, 4221, 4255, 4280, 4334, 4360, 4350, 4396, 4418, 4483, 4491, 4408, 4515, 4517, 4527, 4548, 4555, 4564, 4568, 4570, 4572, 4580, 4604, 4630,

(4535, 2638, 4539, 4712, 4726, 4732, 4759, 4801, 4812, 4534, 4841, 4907, 4846, 5004, 5020, 5026, 5044, 5058, 5071, 5076, Bhuj-{GU): MOL-1076, 1574, MHP-125, MUL-5674, 6165, 6330, 6611,
| 6807, RGL-50T, 724, 98D, 1124, 1201, 1562, 1715, 1872, 1908, 1944, 1978, 2034, 2078, 2078, 2082, 2085, 2120, 2128, 2128, 2133, 2136, 2144, 2151, 2152, 2179, 2192, 2220, 2255, 2272, 2264, 2308,

(380, 2403, 2415, 2421, 2475, 2501, 2514, 2525, 2531, 2566, 2572, 2576, 2583, 25304, 2601, 2662, 2674, 2677, 2734, E735, 2745, Anjar{GU): MAL-3853, 3947, MDL-193, 2131, MUL-960, 2948, TE50,
| BO77, B4R, 8BTS0, 8887, B919, BOAS, 9186, 9377, 9503, U506, 0514, MWS-1936, 2939, 3034, 3323, 3326, 4145, 4T84, 4760, 4770, 4785, RGL-538, 504, 637, 706, 924, 976, 1025, 1037, 1047, 1087,
| 1191, 1284, 1355, 1385, 1447 1452, 1480, 1576, 1688, 1752, 1768, 1787, 1791, 2014, 2033, 2145, 2174, 2177, 2301, 2302, 2323, 2343, 2347, 2358, 2385, 2467, 2515, 2541, 2503, 2606, 2615, 2616,

(2637, 2606, Z747, 2756, 2768, 2790, 2795, 2799, 2814, 2840, 2961, 2921, 2951, 2950, 29617, 2087, 2991, 2994, 3006, 3025, 3030, 3141, 3156, 3173, 3177, 3199, 3213, 3220, 3253, 3254, 3276, 3298,
!3314. 3330, 3331, 3342, 3348, 3350, 3351, 3352, 3353, 3357, 3362, 3441, 3447, 3583, 3502, 3538, 3655, 3674, I68G. 3693, 3694, 3689, 3734, 3736, 3740, Gandhidham-Tagore Road: MBL-2054,
!E‘G'EI]. MHP-130, 132, MUL-Z252, 2370, 3884, 4546, 4577, 4583, 4610, 5172, 5178, 6104, 6161, 8177, 6243, MWS-058, 1885, 2306, 2914, 3084, 3919, 5249, RGL-332, 1319, 1371, 1527, 1556, 1704,
! 1841, 2147, 2157, 34, F 5, 2376, 2391, 2436, 2445, 2847, 2450, 24Td4 2483, 2515, 2516, 25918, 2540, 2600, 2672, 2636, 2640, 2644, 26810, 2706, 2718, 2736, 2701, 283, 2642, 2B71, 2657, 2018,
| 2920, 2931, 2968, 2983, 2997, 3016, 3055, 3091, 3095, 3111, 3113, 3116, 3119, 3220, 3244, 3282 3785, 3289, 3303, 3351, 3376, Mandvl-(GU): MDL-1330, MUL-2713, 2618, 2975. MWS-2103,
| RGL-1718, 1726, 2070, 2074, 2083, 2086, 2112, 2158, 2174, 2195, 2193, 2218, 2221, 2250, 2274, 2325, 2376, 2384, 2407, 2436, 2471, 2475, 2479, 2484, 2510, 2521, 2538, 2547, 2548, 2552, 2566,

: 2611, 2612, 2614, 2652, 2659, 2665, 2674, 2653, 2706

: Second Auction Date: 12,008,202, Auction Centre: Plot No, 344, Sect 12/B, First Floor, Shop No, 4, Kailash Manas Complex, Gandhidham, Kutch-370201

| First Auction Date: 10.09.2022

| Jam Nagar : MAL-2995, 4148, 4975, 5435, 5628, 6035, 6294, 6411, 6452, 6523, 6580, 6765, 6771, 6775, 6777, MDL-900, 2619, 2786, MUL-7454, 8722, 9562, 10601, 10920, 11341, 11348, 13342,
EHGEE, 13681, 13953, 14275, 14815, 14921, 14058, 14972, 15038, 15115, 15176, 15218, 15236, 15237, 15253, 15268, 15269, 15274, 15323, 15325, 153568, 15360, 15361, 15416, 15549, 16550,

| 15557, 15576, 15586, 15684, 15686, 15602, 15734, 15746, 15773, 15797, 15794, 15836, 15648, 15863, 15666, 15907, 15912, 15914, 15045, 15958, 15972, 15976, 16012, 16034, 16071, 16099,
(18108, 16110, 16120, Jamnagar-Khodiyar Colony: MAL-3808, 3771, 3877, 4640, 4707, 4757, 4890, 4536, 5073, MBL-2062, MDL-2231, MUL-3082, 5211, 6303, 6652, TE01, BOTI, 9031, 9912, 11174,

(11394, 11596, 11874, 12269, 12205, 12666, 126869, 13050, 130589, 13062, 13077, 13333, 13348, 13399, 13426, 13427, 13428, 13429, 13430, 13431, 13440, 13441, 13442, 13458, 13467, 13480,

(13506, 13518, 13548, 13601, 13803, 13621, 12665, 13671, 13673, 13757, 13754, 13777, 13620, 13830, 13651, 13463, 13664, 13865, 13883, 13896, 13026, 13034, 13942, 13006, 14016, 14017
| 14018, 14021, Jamnagar-Khambaliya: MAL-2121, 3189, 3772, MUL-1532, 3053, 4221, 4456, 4525, 4526, 4612, 4680, 4732, RGL-1570, 1956, 2133, 2141, 2410, 2892, 2990, 3228, 3308, 3325, 3426,
[ 3498, 3544, 3693, 4261, 4470, 4929, 4549, 5001, 5065, $182, 5183, 5201, 5233, 5255, 5277, 5279, 5345, 5376, 5404, 5421, 5649, 5807, 5819, 5672, 5913, 6090, 6127, 6152, 6247, G258, 6263, 62646,
IEJTI'EI B311, 6320, 6338, 6364, 6433, 6478, G483, 6487, Dhrol-(GU): MAL-1206, 1218, 1273, MUL-2305, 3478, 3548, 3064, 4048, 4065, 4301, 4307, 4323 4330, 4371, 4383, 4404, 4409, 4413, 4424,
(4431, 4468, RGL-425, 519, 630, 13, 886, 914, 928, 034, 951, 981, 982, 1019, 1031, 1104, 1108, 1111, 1143, 1174, 1203, 1209, 1221, 1250, 1266, 1274, 1292, 1208, 1330, 1340, 1346, 1373, 1375,
!Halavad-[GLlh: MAL-132, MDL-72. MUL-372, 433, 442443435, 500, 51, 502, Jamnagar-Ranjit Sagar Road: MDL-53, MUL-341, 372, 353, 397, 406, 451, 466, 463, Jam Jodhpur-Gu: MUL-EBE, 145,

[ 158, 160
' Spurious & Low Quality: Jam Jodhpur: MUL-108

i Second Auction Date: 13.09.2022, Auction Centre: First Floor, Shivam Complex, Near Anupam Cinema, Teenbatti, Jamnagar, Gujarat-361008

| First Auction Date: 10.09.2022

éHajtnt—Euja.rat: PPL-36T8, Haihut—&:-mthiyawadi: MAL-2284, MUL-5303
Second Auction Date: 14.09.2022, Auction Centre: Sugar House, First Floor, Dheber Road, Near Trikonbaug, Rajkot-360 001

| First Auction Date: 10.09.2022

| Morbl -Gujarat: MAL-2321, 2361, MDL-1513, MUL-4008, 4190, 4674, 4762, 5137, MWS-1702, 3882, 3047, 4456, 5140, RGL-518, 1767, 1776, 2008, 2050, 2167, 2251, 2310, 2344, 2304 2481, 2481,
' 2889, 2890, 3067, 3175, 3215, 3275, 3332, 3417, 3466, 3540, 3550, 3560, 3504, 3650, I660, 3714, 3744, ITE4, 3773, 3700, 3801, 3851, 3863, IBBO, 3803, 3036, 3042, 2073, 3077, 3087, 4032, 4034,
Edli'ﬁﬁ. 4073, 4085, 4133, 4134, 4165, 4174, 4183, 4195, 4220, 4263, 42094, 4296, 4320, 4326, 4355, 4304, 4371, 4360, 4388, 4305, 4418, 4423, 4426, 4420, 4458, 4477, 4536, 4570, 4584, 4585, 4638,
| 4647, 4653, 4670, 4693, 4780, 4B00, WBS-2, Wankaner-(GU): MUL-1769, 1788, 2597, 2639, 2973, RGL-1688, 2167, 2196, 2256, 2330, 2466, 2549, 2686, 2731, 2756, 2770, 2843, 2862, 2887, 2688,
IEH'E-!- 2993, 30046, 3041, 3070, 3073, 3087, 3105, 3109, 3114, 3118, 3120, 3121, 3145, 3173, 319, 3208, 3235, 3256, 3278, 3282, 3325, 3350, 3375, 3376, 3396, 3422, 3431, 3449, 3455, 3457, 3479
! 3480, 3522, 3523, 3525, Halvad-(GU): MAL-20, 32, MDL-55. MUL-246, 271

Second Auction Date; 15.08.2022, Auction Centre: First Floor, Shop No. 1 Bhavani Trade Cantre, Sardar Road, Morbi, Gujarat,

| The auctions in respect of the loan acoounts shown under the branch head will be conducied at the respective branches However please nobte that in caze the auction does nol get compleled on the
:gé'-'en- date (s}, then in that event the auction in respect thereto shall be conduciedcontinued on Second Auction date at given auction centre, and further in case the said cmnaments are sfill nof
| successfully auclioned on these dates than such auction shall be contnued on subsequanl days therealter, al this same venue. No further natices shall be issued in this respect.

! Kohli & Sobti Advocates A 59 AM First Floor Lajpat Nagar Il New Delhi-110024

|Note: Customers can release their pledged omaments before the scheduled auclion dale, against payment of dues of ouwr clienf Customer can also contact fo Email ID:
!au:tlmdultﬂ@mulhnnlgmup.:nm or Call at TB34586464, T994452461

Date and time of 23rd September, 2022 between 2.00 p.m. to 3.00p.m. with auto-extension of five minutes each In the
e-guction event of bids placed in the kast free minutes,

Bid Increment Amount| «  Property (Silled-Aurangabad] - Rs. 2,00,000/ - {Rupees Twe Lakhs Only)

Encumbrances

Silled-Aurangabad property

&  Axis Bank Lid. had filed anm Original Application Mo, 255 of 2017 ["0a") against the bosrower,
martgagors and guarantors for recovery of outstanding dues in Hon'ble Debts Racowery Tribunal-|
Ahmedabad. The said 04 is pending for adjudication.

&  The Borrowerfowners/mortgagors had filed Special Leave Application Mo, 11312 of 2018 [“SCA%)
before Hon'ble Gularat High Court challenging the action taken by our Bank under SAKRFAES] Act. The
said SCA b5 dismissed by Hon'ble Gujarat High Court vide order dated 24th Juby 2018,

& The Borrewer/owners/mortgagess had filed Latter Patents Appeal Me. 1025 of 2018 {"LPA") before
Hon'ble Gujarat High Court feeling aggrieved with passing of osder dated 24th July 2018 passed by
Hon'bla Gujarat High Courtin 5CA. The said LPA is dismissed by Hon'bla Gujarat High Court vide order
dated L7th Awgust 2020,

&  "There are various attachments on Barrower Company (Farvin Cotgin Private Limdted) accounts"of
statutory authority to be ascartained and verified by the Biddars prior to submitong Bid.

For detaited terms and conditions of the sale, please refer to the link provided in hitps:wwweasisbank.com/auction-notices and/or
https:/ faxisbank. aucthontiger.nat. Sd/-
Authoriged Officer
Auis Bank Lid.
Mobile No.; 9228858782

Drabe: 15t September, 2022
Place: Ahmedabad
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serien | FULLERTON INDIA HOME FINANCE COMPANY LIMITED

®§ Gnihashakti Corporate Off. : FIr. 5 & 6, B-Wing, Supreme IT Park, Supreme City, Powai, Mumbai - 400 076
, i M Regd. Off. : Megh Towers, Fir. 3, Old No. 307, New No. 165, Poonamallee High Road, Maduravoyal, Chennai - 600 095

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”)

The undersigned being the Authorized Officer of Fullerton India Home Finance Company Limited (FIHFC) under the Act and
in exercise of the powers conferred under Section 13 (12) of the Act read with Rule 3 issued Demand Notice(s) under Section 13(2)
of the Act, calling upon the following borrower(s) to repay the amount mentioned in respective notice(s) within 60 days from the
date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is/are avoiding the service of the Demand
Notice(s), therefore the service of notice is being effected by affixation and publication as per Rules. The contents of Demand Notice(s)
are extracted herein below :

fEES T =t

Sl. Loan Amount No., Name of the Borrower/ Date of Demand Notice
No. Co-Borrowers Property Holders as the case may be U/s-13(2) and Total Outstanding
LAN :600238010973598 Date: 17.08.2022

Rs. 9,83,629/- (Rupees Nine
Lakh Eighty Three Thousand Six
Hundred Twenty Nine only)

NPA Date : 31.07.2022

(1) MUKESH KUMAR (BORROWER), S/W/O-RAJENDRA SINGH,
(2) NIBHA DEVI (CO-BORROWER)
1 Add. 1: GALA NO. 31, ROOM NO. 105, MANISHA SOCIETY, AMROLI TO KOSAD ROAD,
AMROLI SURAT, NEAR KOSAD RAILWAY STATION, SURAT, GUJARAT - 394107.
Add. 2 : PLOT NO.: 68, SKY VILLA, B/H.: LAXMI RESIDENCY, NR.: SHREE SIDDDHI VINAYAK,
OPPSIYADLA GAM, SAYAN-KIM ROAD, SIYADLA OLPAD - 394130

Description of Secured Assets/Mortgage Property : FOR THE IMMOVABLE PROPERTY OF PLOT NO. 68 OF THE SOCIETY|
KNOWN AS “SKY VILLA” SITUATED AT SYADLA,BEARING REVENUE SURVEY NO. 290, BLOCK NO. 149, OF VILLAGE OLPAD,
DISTRICT, SURAT. TOTAL ADMEASURING ABOUT AREA 40.08 SQ. UARE METERS ALONG WITH UNDIVIDED PROPORTIONATE
SHARE IN UNDERNEATH LAND ADMEASURING ABOUT AREA 27.28 SQUARE METERS. BOUNDED AS UNDER : EAST: INTERNL
SOCIETY ROAD, WEST : PLOT NO. 45, NORTH : PLOT NO. 69, SOUTH : PLOT NO. 67.

LAN :600239210851750

(1) JAYESH ARUNBHAI TAILOR (BORROWER), S/W/O-ARUNBHAI RTAILOR, (2) KALAV-
ATIBEN JAYESHBHAI TAILOR (CO-BORROWER)
2 Add. 1:1 ADARSH SOCIETY, RAMCHOWK GHODDOD ROAD, ATHWALINES SURAT
M CORP SURAT, NR P F OFFICE, SURAT, GUJARAT - 395001. Add. 2 : PLOT NO. 114,
SAMARTH HOMES, BESIDES MADHUVAN VILLA, OPP. R.T.O. FITNESS,CENTER, OLPAD-SU-
RAT ROAD, VILLAGE: ASNABAD, SUB. DISTRICT: OLPAD, DISTRICT: 394540

Description of Secured Assets/Mortgage Property : ALL THAT PIECE AND PARCEL'S OF LAND BEARING PLOT NO. 114
ADMEASURING ABOUT 66.89 SQ. MT.TOGETHER WITH UNDIVIDED PROPORTIONATE SHARE INROAD AND COP ADMEASURING
ABOUT 43.67 SQ. MT OF SAMARTH HOMES ORGANIZED ON LAND BEARING REVENUE SURVEY NO. 89,91, AND 92 AND ITS|
BLOCK NO. 90 ADMEASURING ABOUT 38142 SQ. MT OF ASNABAD SUB DISTRICT OLPAD DISTRICT SURAT. BOUNDRIES AS
UNDER : NORTH :PLOT NO. 115, SOUTH : PLOT NO. 113, EAST : SOCIETY ROAD, WEST : PLOT NO. 125

LAN :600307210552431

(1) RAHUL M BHANDARI (BORROWER), S/W/O-MANSINGH MANGALSINGH BHAN-
DARI, (2) NIRAMALADEVI MANSI BHANDARI (CO-BORROWER), (3) JAY BHARAT
SECURITY FORCE (CO-BORROWER)

3 | Add. 1:34 BHAKTI SOC., OPP. VISHNU NAGAR, VADODARA, DANTESHWAR, VADODARA,
GUJARAT - 390004. Add. 2: R.S. NO: 13/1/P,14, C.S. NO.655/2, 655/1/P 675,AT VILLAGE
DANTESHWAR, PLOT NO 2, BHAKTI NAGAR,OPP.BARODA HIGH SCHOOL, DANTESHWAR,
VADODARA - 390004. Add. 3 : 84 VISHNU NAGAR, DANTESHWAR, VADODARA, DAN-
TESHWAR, VADODARA, GUJARAT - 390004

Description of Secured Assets/Mortgage Property : NON-AGRICULTURE PLOT OF LAND IN MAUJE DANTESHWAR,VADODARA|
LYING BEING LAND BEARING R.S. NO. 13/1 PAIKKI & 14, C.S. NO. 655/2,655/1/P ,6 75, KNOWN AS “ BHAKTI COMPLEX' HOUSE
NO. 2, BUILT-UP ADMEASURING 903 SQ. MTRS, CONSTRUCTION ADMEASURING 450 SQ. MTRS, AT REGISTRATION DISTRICT]
& SUB-DISTRICT ANAND. BOUNDED AS UNDER : EAST : BY PLOT NO. 3, AK21, WEST : BY PLOT NO. 1, NORTH : BY R.S. NO. 14/1
PAIKI PARTS, SOUTH : BY 7.50 MTRS SOCIETY ROAD

The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and
hereinabove within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges,
cost and expenses till the date of realization of payment The borrower(s) may note that FIHFC is a secured creditor and the loan facility
availed by the Borrower(s) is a secured debt against the immovable property/properties being the secured asset(s) mortgaged by the
borrower(s). In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, FIHFC shall be entitled to
exercise all the rights under section 13(4) of the Act to take possession of the secured assets(s) including but not limited to transfer the
same by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and realize payment. FIHFC is
also empowered to ATTACH AND/OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale
of the secured assets(s), FIHFC also has a right to initiate separate legal proceedings to recover the balance dues, in case the value of
the mortgaged properties is insufficient to cover the dues payable to the FIHFC. This remedy is in addition and independent of all the
other remedies available to FIHFC under any other law.

Date: 17.08.2022
Rs. 18,04,027/- (Rupees Eighteen
Lakh Four Thousand Twenty
Seven only)

NPA Date : 31.07.2022

Date: 17.08.2022
Rs. 25,46,604/- (Rupees Twenty
Five Lakh Forty Six Thousand Six
Hundred Four only)

NPA Date : 31.07.2022

The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and
further to Section 13(13) of the Act, whereby the borrower(s) are restrained/prohibited from disposing of or dealing with the secured
asset(s) or transferring by way of sale, lease or otherwise (other than in the ordinary course of business) any of the secured asset(s),
without prior written consent of FIHFC and non-compliance with the above is an offence punishable under Section 29 of the said Act.
The copy of the Demand Notice is available with the undersigned and the borrower(s) may, if they so desire, can collect the same from

the undersigned on any working day during normal office hours. Sd/-

Authorized Officer
FULLERTON INDIA HOME FINANCE COMPANY LIMITED

Place : Gujarat
Date:01.09.2022
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